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Shri Sadab Alam proxy for petitioner Counsel Siddharth Singhal. Miss Nalini for the
Respondent. As the Senior Counsel from both the sides are not available today.

Hence, the matter is adjourned on 6" November, 2017.

The matter be listed on 6" November, 2017.

Dated:10.10.2017 H.P. Chaturvedi, Member (Juc‘h'eiaj)______
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